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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 25 of 2023

P. Paari,
B-72, Tamilnadu Housing Board,
Thendral Nagar, Thiruvaroor — 610001.

...Applicant
Vs
1. The Central Pollution Control Board,
Rep. By its Chairperson and 5 others
...Respondents

REPLY AFFIDAVIT FILED ON BEHALF OF THE 4" RESPONDENT
TAMIL NADU POLLUTION CONTROL BOARD.

I, R. Rajamanickam, S/o. P.M. Ramasamy, Hindu, aged about 59 years,
having my office at 76, Mount Salai, Guindy, Chennai-600032, do hereby
solemnly affirm and sincerely state as follows:-

1. I am the Additional Chief Environmental Engineer, Tamil Nadu
Pollution Control Board Chennai - 600 032, and I am authorised to file
the Reply Affidavit on behalf of the 4" Respondent and as such I am well
acquainted with the facts of the case from the records available in our
office.

2. It is respectfully submitted that the applicant filed this application before
the Hon’ble National Green Tribunal (Southern Zone), Chennai with the
following prayers

1. To pass an order of interim injunction restraining the 5"
Respondent, and their men, from establishing the Fuel
Station at S. No. 31/24, Kangalancheri Village,
Nagapattinam District.

2. To appoint Advocate Commissioner to survey the distance
between the water canal and the proposed site in S. No.
31/24, Kangalancheri Village, Nagapattinam District with
the assistance of licensed land surveyors in the presence of
Respondents and the Applicant.

3. It is respectfully submitted that the 2™ respondent, the District Collector,

~ Nagapattinam has forwarded the complaint lodged by Thiru. Saravanan,
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Plot No. 58, Door No. 2/295/3, Sri Sivasakthi Nagar, Senthamangalam,

Kangalacheri, Nagapattinam regarding the objection for the issue of No

Objection Certificate (NOC) for establishing the Petroleum Retail Outlet

at the S. No. 31/2A, Kangalancheri Village, Nagapattinam District which

is in direct violation of the Guidelines issued by the Central Pollution

Control Board in Office Memorandum No. B-13011/1/2019-20/AQM

Dated 16/08/2021 and the establishment of new petroleum retail outlet

shall be 50 m away from the water bodies vide Na. Ka. 245/2015/UU3

Dated 21.03.2022. (Copy of complaint attached here to and marked as

ANNEXURE I).

It is respectfully submitted that further the 2™ respondent, the District

Collector, Nagapattinam has forwarded the complaint lodged by

applicant herein, regarding the objection for the issue of No Objection

Certificate (NOC) for establishing the Petroleum Retail Outlet at the S.

No. 31/2A, Kangalancheri Village, Nagapattinam District which is in

direct violation of the Guidelines issued by the 1* respondent, the Central

Pollution Control Board in Office Memorandum No. B-13011/1/2019-

20/AQM Dated: 16/08/2021 and the establishment of fuel station

pollutes the water canal situated near the proposed site which is the main
source of water to more than 14 villages in the Nagapattinam District
vide Na. Ka. 18130/20221/C3 Dated: 20.07.2022. (Copy of the

complaint attached hereto and marked as ANNEXURE II)

It is respectfully submitted that based on the above two complaints

received from the 2™ respondent, the District Collector, the details are

follows:

I. The 2" respondent, the District Collector, Nagapattinam has accorded
the No Objection Certificate (NOC) for the establishment of
Petroleum Retail Outlet at S.F.No. 31/2A, Kangalancheri Village,
Nagapattinam District to Thiru. S. M. Gunasekaran S/o. Meenakshi
Sundarampillai, 143,  Agraharam, Kangalancheri Village,
Nagapattinam District based on the field reports submitted by the 3™
respondent, the District Revenue Officer, Nagapattinam, Public

Works Department, Water Resources Department, Thanjavur Cauvery
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II.

III.

IV.
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River Basin Project, Directorate of Town and Country Planning,
Nagapattinam and Joint Director of Agriculture Department,
Nagapaﬁhlam vide Thi.Mu. 18822/2021/UU3 Dated: 07.03.2022.
The land belonging to S.F. No. 31/2A, Kangalancheri Village,
Nagapattinam District is an Rayathu Vaari Nanjai Land with the total
extent area of 1.20.0 Hectares, out of which 0.12.25 Ares is proposed
for the establishment of Petroleum Retail Outlet.
The Site of the Retail Outlet is surrounded by the following
topography as per the details furnished by the Tahsildar,
Nagapattinam

North Side — S. F. No. 31/1 and Serakudi Panchayat

South Side — Part of S. F. No. 31/2A

East Side — Part of S. F. No. 31/2A

West Side — State Highway (Mayiladuthurai — Tiruvarur

Road)

The Joint Director of Agriculture Department, Nagapattinam vide
Letter No. u3/1053/ 2022 Dated 08.02.2022 has stated that the land
bearing S. No. 31/2A, Kangalancheri Village, Nagapattinam District
is not a fertile agricultural land and no agricultural activities were
carried out for the past four years.
The District Officer, Department of Fire and Rescue Services,
Nagapattinam has issued No Objection Certificate for the
establishment of New Petroleum Retail Outlet at S.F. No. 31/2A,
Kangalancheri Village, Nagapattinam District vide Mu. Mu. No.
11043/A1/2021 Dated 01/12/2021.
The Joint Director, Directorate of Town and Country Planning,
Nagapattinam has submitted the report to 2" respondent, the District
Collector, Nagapattinam regarding the establishment Petroleum Retail
Outlet at S. F. No. 31/2A, Kangalancheri Village, Nagapattinam
District vide Na. Ka. No. 1541/2021 Na Ma 2 Dated 05.01.2022.
The 6% respondent, the Joint Chief Controller of Explosives, Chennai
has granted PESO License vide License No. P/SC/TN/14/10224
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(P540790) Dated 31.01.2023 under the Petroleum Rules, 2002 and
valid till 31.12.2024 for the following quantity:
i) Petroleum Class A in bulk — 20 KL and
i1) Petroleum Class B in bulk — 20 KL of to M/s. Bharat
Petroleum Corporation Limited, 1™ Floor, Karur Bye Pass
Road, Tiruchirappalli for the New Petroleum Retail Outlet at
S. F. No. 31/2A, Kangalancheri Village, Nagapattinam
District.

6. It is respectfully submitted that no application has been received to the
4t respondent, the District Environmental Engineer, Tamil Nadu
Pollution Control Board, Nagapattinam for the issue of Consent to
Operate (CTO) for the Petroleum Retail Outlet at S.F. No. 31/2A,
Kangalancheri Village, Nagapattinam District owned by Thiru. S. M.
Gunasekaran S/o. Meenakshi Sundarampillai, 143, Agraharam,

Kangalancheri Village, Nagapattinam District.

Under the above circumstances and facts, it is humbly prayed that this
Hon’ble National Green Tribunal (SZ) may be pleased to pass such or other

order as this Hon’ble Tribunal may deem fit and proper in this i%j_/d thus

&fn-lma
Aumﬂummx F ENVIRONWEN:
TAMIL NADU POLLUTION CORTAOL BOARD
No.78, MOUNT SALAI, GUINDY,
CHENNAL-600 032.

BEFORE ME

render justice.

VERIFICATION

I, R. Rajamanickam, Additional Environmental Engineer, Tamil Nadu
Pollution Control Board having office at No. 76, Anna Salai, Guindy,

Chennai — 32, do hereby submit that the above contents are true to the best of
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my knowledge and belief.
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HIGHWAYS DEPARTMENT
From To
Thiru. C.Nagarajan, M.E., The Divisional Engineer (H),
Divisional Engineer (H). ) Construction & Maintainance
Chennai-Kanyakumari Industrial Corridor Project, Tiruvarur
Kumbakonam(1/C)

Lr.No:1692/2021/DO/ Dated: 09.12.2021

Sir,

Sub: Kumbakonam (H) CKICP Division — Strengthening and Widening of
Mayiladuthurai - Tiruvarur Road (SH 23) — Erection of fuel filling
station in Kangalancheri Viilage — Issue of No Objection Certificate-
Regarding.

Ref : 1. Divisional Engineer (H), C&M, Tiruvarur
Lr.No.1867/2021/1DO 1/Dt: 01.12.2021.
2. Assistant Divisional Engineer (H), CKICP, Tiruvarur
LrNo.2/2021/A1/ Dt:07.12.2021.

s s ok ok oK R

With reference to the above, I wish to inform that, Jand acquisition is involved
in the said S.No. 31/2A of Kangalancheri Village which lies in existing road Chainage, Km
33/8 of Mayiladuthurai — Tiruvarur road (SH 23). Acquisiion of land has been proposed: 1o a
width of 3.40 m to 4.40 m in S.No. 98/5B of 31/2A of Kangalancheri Village and widening
and strengthening work is sanctioned in this stretch of road. The Assistant Divisional Engineer
(H) CKICP, Tiruvarur in the reference 2" cited has stated that, the fuel filling station pro;ﬁosed
to be erected does not fall in the Land Acquisition area. Hence it is informed that, NOC may
be given if the site satisfies the relevant IRC and MoRTH specification and also subject to the
condition that, no structures are constructed within the Highways Boundary as well as the land
acquisition area until, the project is completed in this stretch of road.

Further, it is requested that, legal opinion may be obtained from the Government
Advocate for issuing of NOC with respect to WP No. 5639 of 2021. v

: Divisional Engincer (1) i
(_\ CKICP, Kumbakonam (1/C}
By
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Government of India

: HATMT
Ministry of Commerce & Indust

: T feples WRen @ro
Petrolei.‘l’m & Explosives Safety Organisation (PESO)
A 3R D - T, itep 1.8, ger e, Y4, 26 §ZISH WS, Jaasy
: - 600006
A & D - Wing, Block 1-8, lind Floor, Shastri Bhavan, 26 Haddous Roa

d, Nungamhbakkam,
Chennai - 600006
E-mail : jtccechennai@explosives.gov.in

Phone/Fax No : 044 -
2B8287118,28281 023,28281041 ,28287119/28284848

BT INo. : PISCITN/14/10224 (P540790)
Har |
[T o;

&A% /Dated : 31/01/2023

M/s. Bharat Petroleum Corporation Limited,_
st Floor Raj Towers, Near Kalaingar Arivalayam,,
Karur Bye pass Road,

Tiruchirappalli,

Tiruchirappalli,

Taluka: Tiruchirappalli,

District: TIRUCHIRAPPALLI,

State: Tamil Nadu

PIN: 620002

- fewg Survey No, 31/2A Part, Kangalanchery Village, Kangalanchgry, Nagapattinam, Taluka: Nagapattinam,
/Sub: District: NAGAPATTINAM, State: Tamil Nadu, PIN: 610101 B UCIRTaH a7f A,B Retail Outlet [

Petroleum Class A,B Retail Outlet at Survey No, 31/2A Part, Kangalanchery Village, Kangalanchery,
'Nagapattinam, Taluka: Nagapattinam, District: NAGAPATTINAM, State: Tamil Nadu, PIN: 610101

1Sir(s), , :
PUAI SIS T HHID OIN1286752 Rfies 25/01/2023 %7 Saeied 5 |
Please refer to your letter No. OIN1286752 dated 25/01/2023

ﬁawhﬁ@amﬁﬁaﬁf@aﬁ@ﬁmmﬂ%ﬁwnm%m%mﬂ@ﬁmﬁm 2002 & e

Y - XIV H Wi Gl A1 31/1212024 T 3 RIS TN PISCITN/A4/10254 (P540790) feTim
31/01/2023 WS ST 2 |

Licence No. PISC/TN/14/10224 (P540780) dated 31/01/2023 granted in Form XIV under the Petroleum Rules
2002 and valid till 31/12/2024 for the storage of the following kind and quantities of Petroleum at the subject

petrol pump is forwarded herewith.
<Yo—=%> <%--—-%><%——%>

el @ v /Description of Petroleum . /Quantity Eﬂifﬁ
ol % et SRR /Petroleum Class Ain bulk - 20.00 KL
Petroleum Class A, otherwise than in bulk NIL

&1 @ Ugw YSIGH /Petroleum Class B in bulk 20.00 KL
Petroleum Class B, otherwise than in bulk NIL

Petroleum Class C in bulk NIL

Petroleum Class C,otherwise than in bulk ; : NIL




. T & Total Capacity 40.00 KL
e

R . sty
.-Hﬁm%g-ﬁ?guﬁﬂ@émﬂgg%ﬂaf

Circle Office, Chennai, so as 1o reach his Brfery & g Y | Please folloy the procedure strictly as lajd down jrj
rule 148 of the Petroleum Rules; 2002 ang submit complete documents for ij1e Renewal of

e licence to Jt, Chief
Controller of Explo'sives, South Circle Office, Chennaij, so as to reach his office on or before the date on.which
Licence—expirgs. ik i

%Wmmw@:mm@mmmw YT I 30 R § e 2t 2
. This -aPProvaf/p_ermis_sinn, however, does not absolve from obtaining necessary Permission/clearancg from other
authorities or under other statutes as applicable, 5

‘ g Ing in any court of law
with respect to the subject premises Submitted by the applicant along with cther documents for Grant of licence.

Ya3H /Yours faithully,

(e g

{Manmeet Singh Manhasj) -
Dy._ControH.er_ of Explosiw_as

For Jt. Chief Controller of Explosives
! HA/Chennaj
~ Copy forwarded to . : ‘
1. The Additional Djstrict Magistrate, NAGAPATTINAM(TamH Nadu) with reference to his NOG No
: R-.C.Np.18130f2021/03 Dated 16/05/2022

he Dy, Chief Controller of Explosives, Sivakasi. A Copy of the licence aleng with approved plan js enclosed,

For Jt. Chief Controllgr of'E:’_:plosi_ve_s
: AN

made available for the information of tancerned applicant/licenses only,
th’Is_lnformation. Howaver, PESO will not be responsible for any mis
persons incluting the hackers, ‘ .

TIT Y iy 14 ﬁaﬁmmmmﬁwa’-@wa@;\&; T
Hmﬁﬂaﬁam@mm@m Jt. Chief Coritrollar of Explosives, South',
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LITTeme:: 1. Slmad, Gam_L GLosomsrrt ( doomny  alhusmen)
umSQUL Gl smiiuGyagst OO,  sjeuirssfiar
Slgglh TRT.NRO.Kangalanchery Village meir:23.11,2021

2. @eieuginmns 5.6.18130/2021/613 mrst: 26.11.2021 Lo it
04.01.2022.
3. d@uurf, 9.72, -slpsr® 1@ sugdl  aumflud, Qsearmsd
E&IT, Slmaurmr — srarusifer @) mrar 20,05.2022
. Pelogens [.6.12130/2021/d2 mrer: 16.06.2022
5. dw.uunfl, 1.72, -58per6 oL@ aesd e, Qaarmed
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Gevas seidet Gorerr, w6 1 LI TV Y P 10,Y: CunGlsmem®  FLalpéme
sllrsdmer  waysTTmHsE Ogflalss o' @  oyger dlrsdlmar  @angnnssdne
@i GsiGsGsmareGmer.
@lsmewrii-giEe Slos me A s Falsmaisian,

(D) &.ymoesT
wreulL o S5 smanmsens,

Br&UUL g 6T,

[y memiLig f

how

Jjietes Gueument(@nHmealie)
: g\@r?}" S""‘-ﬁ\v
[5&60- e
8. i 4)‘\?«9
072, slpEr® o6 ausd) aumflus, Qgmimed Beit, SlopaumT
Heouriea’ L, Hmammioman b,



Jit

s ST I

T gt

24,06.20

Q56MEDL B,
S (HEUTEn.

QAumiged
LOTQUL L 62 ([h UL SisViaeui] SISUGSET,
BTSUUL L 6uTLD LomeuL L.

LITIT63) 6):- S
SRISET SIVIEUEVS GIgHLD  [.518130/2022/8).3,16.06.2022.

CILIT (TR 6TT:-

SRISNTECEF SJTosHed CPCB 6T ANASEHEHSE (LOJEUUITE
SiDLbEIeTeT QLSS0 QUG Heneowid néEs SIEIng - oyl Caumen

ST /8ibLor,

;'sL_y'Jg, 20.05.2022 SI6TTM)] S IMILLD 2_flenLo FLL G St eLpevld
Birss CaMluN(BhS ellenésmsEnsE Lmjameaiied seinperet L Sl &b eLpeuth
eNenésLh S16ME glea &6 . 21560 aflCummsi CELAILIL H6065T SieMLDILD
AL 5860 BB BiHlsnev (alq &Ted) 56 L[ grm_b Feman QpLusmed QuL_Crme
BeneolLD SML&S ALINE SIaNGHBUUSTE Qs fleNGgienefaet. cpce s
aNSUNED Retail Outlets Shall Not Be Located Within A Distance Of 50 Metres From
The Nearest Point Of Water Bodies €T6510)] &6 2.¢1eng) Sifled CalOliy sevst
Uil 556G @6vsmev. The Underground Storage Tanks In Retail Outlets Shall
Not Be Located With In Distance Of 50 Metres From The Nearest Point Of Water
Bodies 6161 QGHAGHSTE BrussT SMNSHGEGD aaésd gHUMLLSTS
AGEGL. amiGes aBANBSGD BIR®OWeNmhs so BLL @&sEs
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ChHssuL QULGHTE® Haneud S QGBLUSTE SIGHEG SIHIEGT
aeflss oS JE5 QEULLTDI SrpmuLLer Col GéAanaAGDsT.

Gugih GlopaaiL. QLSAG RsNo 31/24) SiBeold Qeumith 42.6
5L LCry %@m. A QLG anmiGacumy @iy 1 BLL) ojeeold
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BEFORE THE HON’BLE NATIONAL
GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 25 of 2023

P. Paari,
B-72, Tamilnadu Housing Board,
Thendral Nagar, Thiruvaroor — 610001.

...Applicant

Vs

1. The Central Pollution Control Board,

Rep. By its Chairperson and 5 others
...Respondents

REPLY AFFIDAVIT FILED ON BEHALF OF
THE 4" RESPONDENT - TAMIL NADU
POLLUTION CONTROL BOARD

Advocate for Respondent: TNPCB
Thiru.S. Sai Sathya Jith ,
Advocate, Chennai.

Date: 08.12.2023.

Date of hearing on: 09.12.2023.



